SCHEDULE |

Form A

PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of india (Voluntary
Liquidation Process) Regulations, 2017)

For the attention of the stakeholders of Quintiles Phase One Clinical Trials India

Private Limited

Name of corporate person

Quintiles Phase One Clinical Trials India
Private Limited

Date of incorporétion of

corporate person

3 July 2009

Authority under which corporate

Registrar of Companies, Hyderabad

person is incorporated/
registered
Corporate identity number /| U73100TG2009FTC064239

limited liability identity number of
corporate person

Address of the registered office
and principal office (if any) of
corporate person

7th & 8th Floor, Apollo Health Street
Building, Apollo Health City, Behind KBR
Park, Jubilee Hills Hyderabad 500033,
Telangana

Liquidation commencement date
of corporate person

30t September 2020

Name, address, email address,
telephone number and the
registration number of the
liquidator

Adinarayana Babji Kota, Insolvency
Professional, having IP registration No.

IBBI/IPA-001/IP-P00850/2017-2018/11433,
3-1-211 Upstairs, Somasundaram Street,

Secunderabad 500 003
Registered email id: kotababji@gmail.com
Email for correspondence:

kotababii11433quintiles@gmail.com
Mobile: 9985212890
30™ October 2020

Last date for submission of
claims

Notice is hereby given that the Quintiles Phase One Clinical Trials India Private Limited
has commenced voluntary liquidation on 30" September 2020.

The stakeholders of Quintiles Phase One Clinical Trials India Private Limited are
hereby called upon to submit a proof of their claims, on or before 30" October 2020,
to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All
other stakeholders may submit the proof of claims in person, by post or by electronic
means. Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of the Liquidator: (ﬁ%arayan%;/@

Date and Place: 05.10.2020
Secunderabad
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facturing facilities in TS

vedi, CEO, Evo-
We want to es-
im-ion battery

acility in south  one of the key States for our bus
angana is cer- segment,” she informed.

radar. We will The company currently op-
on by the first  erates a plant at Manesar. Evo-
For all manu- let is also looking to acquire
'e aim to make manufacturing units in India
‘yearsinIndia, for three-wheelers and four-
naking invest- wheelers. The company which
s 500 crore.” made its formal announcement
apleted thede- on Sunday on its foray into

ring of e-buses
in the process
d developing

state-of-the-art buses that will
reduce the payloads by 45 per
cent. Telangana will remain

Telangana with its first show-
room in Madhapur, plans to ex-
pand its dealer network across

the State. Telangana is emerg-
ing as one of the key markets
for electric vehicles, with the
State government
green mobility with right policy
support,
Jayesh Ranjan, principal secre-
tary, Industries and' Commerce
and IT, Government of Telan-
gana, said, “Several electric ve-
hicle companies are foraying
into TS. The State offers enor-
mous opportunities as a manu-
facturing hub, as there is a good
connectivity to south, west and
eastern parts of India.”

mission, termed questions
in paper-I tough and unpre-
dictable. "Aspirants found
the questions to be twisted
and indirect in nature.

The exam was held amid
Covid-19 safety measures at
99 centres in the city on
Sunday. While a total of
46,121 candidates applied
for the exam in Hyderabad,
20,745 (44.97 per cent) were
present in the forenoon ses-
sion and 20,669 (44.81 per
cent) attended the after-
noon session. M Sridhar,
who appeared for the test at
a centre in Uppal, said the
paper-I was very difficult in
comparison with last year.
He found questions in the

Tobacco .
products worth
Rs10L seized

CITY BUREAU
Hyderabad

The Hyderabad Com-
missioner’s Task Force

two houses and seized
tobacco products
worth Rs 10 lakh. Two
persons were taken

rect questions were less.
The paper-II was easy for
aspirants who prepared
well and is normal for an av-
erage candidate,” he said.
According to Brain Tree
director Gopala Krishna, in
paper-I questions appeared
from all areas in the syllabus
and 40 per cent of the ques-
tions were from economic
and social development and
history. There were also a
significant number of ques-
tions from the applied as-
pects of general science.
Shikara Academy direc-
tor Deepika Reddy said,
there were more questions
from ancient history than
modern history in paper-I.

CITY BUREAU
Hyderabad

The Enforcement team of the
Prohibition and Excise
caught four persons for sell-
ing ganja at Tilaknagar on
Sunday. The sleuths seized 21

. kg of ganja, two motorcycles

and four mobile phones from
them. Acting on a tip off, the
team arrested K Manoj Singh

cash, 10 mobile phones
and other articles from
them. Hyderabad Com-
missioner’s Task Force
(North) team caught
Anand Bhai Tapadia,
Shyam Sunder Sharma,
Pamba Karandas, Tummar
Ashok and Yashwanth
Kumar from a chit fund of-
fice located in the mall.
“Anand was organising
the cricket betting with
the help of his associates.
He was in touch with one
Alpesh of Gujarat,” said P
Radha Kishan Rao, DCP,
Task Force. The five per-
sons along with the prop-
erty were handed over to
Abid Road police station.

Four arrested with 21 kg ganja

(42), K Mahesh Daniel Reddy
(24), K Srujan Kumar (23),
and Venkata Sai Shanshank
(22). “The four persons along
with few others were selling
the contraband in the city
after sourcing it from Andhra
Pradesh. On information the
four persons were caught
while few others involved in
the case are absconding,” said
the officials.

into custody. The Task
Force team raided two
houses at Naseebnagar,
Phoolbagh under Chan-
drayangutta police sta-
tions limits and
Fatehshahnagar under
Bhavaninagar police
station limits.

The two persons
were procuring gutkha
and foreign cigarettes
illegally and selling it
to small traders, police
said.

pushing

noted Chaturvedi.

SCHEDULE |
Form A

PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

For the attention of the stakeholders of Quinfiles Phase One Clinical
Trials India Private Limited

1 | Name of corporate person Quintiles Phase One Clinical Trials
india Private Limited
3 July 2009

2 | Date of incorporation of
corporate person

3 | Authority under which
corporate person is
incorporated! registered

4 | Corporate identity number /
limited liability idenity
number of corporate person
5 | Address of the registered
office and principal office
{if any) of corporate person

Registrar of Companies, Hyderabad

U73100TG2003FTC064239

7th & 8th Floor, Apollo Health Strest
Building, Apollo Health City, Behind
KBR Park, Jubilee Hills

Hyderabad 500033, Telangana
30thSeptember 2020

6 | Liguidation commencement
1 date of corporate person
Name, address, email
address, telephone number
and the registration number
of the liquidator

~

Adinarayana Babji Kota, Insolvency
Professional, having IP registration No.
IBBINPA-001/P-P00850/2017-2018/11433,
3-1-211 Upstairs, Semasundaram %
Street, Secunderabad 500 003

Registered email id: kotababji@gmail.com

Email for correspondence: Ph ; 9985212890,
kotababji11433quintiles@gmail.com

8 | Last date for submission of claims | 30th October 2020

—Notice is hereby given that the Quintiles Phase One Clinical Trials India
Private Limited has commenced voluntary liquidation on 30thSeptember 2020,
The stakeholders of Quintiles Phase One Clinical Trials India Private Limited
are hereby called upon fo submit a proof of their claims, on or before 30th
October 2020, to the liquidator at the address mentioned against item 7.
The financial creditors shall submit their proof of claims by electronic
means only. All other stakeholders may submit the proof of claims in per-
son, by post or by electronic means. Submission of false or misleading
proofs of claim shall attract penalties.

Date : 05.10.2020
Place: Secunderabad

Sd/- (K. Adinarayana Babji)
Name and Signature of the Liquidator
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SCHEDULE
Form A

PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptey Board of india
(Voluntary Liquidation Process) Regulations, 2017)
For the attention of the stakeholders of Quintiles Phase One Clinical
Trials India Private Limited

1 | Name of corporate person | Quintiles Phase One Clinical Trials
India Private Limited
3 July 2009

2 | Date of incorporation of
corporate person

3 | Authority under which
corporate person is
incorporated/ registered

4 | Corporate identity number /
limited liability identity
number of corporate person

Registrar of Companies, Hyderabad

U73100TG2009FTC084239

o

Address of the registered
office and principal office
(if any) of corporate person

7th & 8th Floor, Apollo Health Street
Building, Apoilo Heaith City, Behind
KBR Park, Jubites Hills

Hyderabad 500033, Telangana

6 | Liquidation commencement
date of corporate person

30thSeptember 2020

7 | Name, address, email
address, telephone number
and the registration number
of the liquidator

Adinarayana Babji Kota, insolvency
Professional, having IP registration No.
IBBI/IPA-001/1P-P00850/2017-2018/11433,
3-1-211 Upstairs, Somasundaram

Street, Secunderabad 500 003

Registered email id: kotababji@gmatt com

Email for correspondence: Ph : 9985212890,
kotababji11433quintiles@gmail.com

8 | Last date for submission of claims

30th October 2020

Date : 05.10.2020
Place: Secunderabad

—Notice is hereby given that the Quintiles Phase One Clinical Trials India
Private Limited has commenced voluntary liquidation on 30thSeptember 2020,
The stakeholders of Quintiles Phase One Clinical Trials India Private Limited
are hereby called upon fo submit a proof of their claims, on or before 30th
October 2020, to the liguidator at the address mentioned against item 7.
The financial creditors shail submit their proof of claims by electronic
means only. All other stakeholders may submit the proof of claims in per-
son, by post or by electronic means. Submission of false or misleading
proofs of claim shall attract penalties.

Sd/- (K. Adinarayana Babji)

Name and Signature of the Liquidator
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